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dit to Powerloom Weavers’
Cre Cooperstive Societies

3789. SHRI M. K. KRISHNAN:
SHRI C. M. STEPHEN:

Will the Minister of FOREIGN
TRADE be pleased to state:

(a) whether any request to make avai-
lable credit to the Powerloom Weavers
Cooperative Societies, under the Reserve
Bank of India Scheme of Finance, had
woen received from the Kerala Govern-
ment; and

(b) if so. the present stage of the pro-
posal ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRAQE
(SHRI A. C. GEORGE): (a) Yes, Sir.

(b) The general question of extending
the Reserve Bank Scheme for Handloom
Finance to the Powerloom Sector is
under consideration.

Tssue of Import Licences for
tainless Steel

3790. SHRI JYOTIRMOY BOSU:
Wiil the Minister of FOREIGN TRADE
be pleased to state:

(a) the names, addresses and particu-
lars of the parties who were issued im-
port licences for Stainless Steel as import
entitlement for export of Jute during
1970-71 and 1971-72 and the first three
months of 1972-73; and

(b) the total value of licence given to
cach party ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE) : (a) and (b).
No import licences for import of stain-
less steel as import entitlement for export
of jute were issued during the years 1970-
71. 1971-72 and 1972-73 (so far).

Rehabilitation of Pong Dam oustees

3791. SHRT ARVIND NETAM: Will
the Minister of TRRIGATION AND
POWER bc pleased to state:

(a) whether the Centre has asked the
Rajasthan Government to take early
steps for rehabhilitating those who have
been displaced as a result of the con-
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struction of the Pong Dam in Himachal
Pradesh as requested by the Himachal
Government; and

(b) if so, the reaction of the Rajastham
Government thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL):
(a) and (b) : Rajasthan Government had
already agreed to settle the oustees from
Pong Dam in Rajasthan Canal area.
Some of the oustees were also settled.
Subsequently, however, some divergence
of views cropped up between the Rajas-
than Government and the Himachal
Pradesh Government on the eligibility
of oustees to be allotted land in Rajas-
than. The differences have now becen
resolved and it is expected that regular
movement of oustees to Rajasthan Canal
area will soon be started.
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